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The Resolution was, by leave. With-
drawn. 

16.58 brs. 

RESOLUTION RE: CRITERIA FOR 
BACKWARDNESS 

Shri Hem Raj (Kangra): Mr. 
Speaker, I beg to move the Resolution 
standing in my name: 

"This House recommends to the 
Government that early steps ·be 
taken to fix the criteria of back-

wardness on the basis of ineome 
rather than on the basis of caste, 
creed and sect and all privileges 
granted to backward classes on 
the basis of caste, creed and sect 
be withdrawn." 
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An Hon. Member: Sir, it is already 
past 5 P.M. (Interruptions). 

Shri Hem Raj: If I am elected, 
shall speak on this resolution in the 
next Parliament. 

Shrl Sa4han Gupta (Calcutta-East): 
But it will lapse. 

ferr Backwardness 

17.02 hrs. 

VALEDICTORY REFERENCES 
Mr. Speaker: I am extremely happy 

that the House is full Mr. Prime 
Minister, and Members of the Lok 
Sabha, this is the last day of the sit-
ting of the Second Lok Sabha. We 
have completed the proceedings to-
day. Before the House is adjourned 
sine die, I wish to express my grate-
ful thanks to the hon. Members of 
this House for the kind co-operation 
that they gave me in getting through 
our work during all these years har-
moniously. 

In particular, I must thank the hon. 
Leader of the HOUSe for his kind good-
will towards me throughout. His 
great regard for parliamentary demo-
cracy, for parliamentary procedure 
and conventions has been a source of 
strength to all of us. He is one of 
the tallest men of the present day, jf 
not the tallest. It is our good fortune 
and the gOod fortune of the country 
and the Parliament that the leadership 
has been entrusted to his hands. 

I am equally thankful to the 
Leaders of the various Opposition 
GrouPs and other Members un both 
sides of the House for having contri-
buted in no small degree to the suc-
cessful functioning of the Second Lok 
Sabha. It is a pity that the Leaders 
of the various Groups, or most of 
them, are absent, and will be absent 
from the next Parliament. 

I am thankful to my hon. friend 
the Hon. Deputy-Speaker, the Panel 
of Chairmen, and the chairmen of the 
various co'mmittees, and all the offi-
cers of the Lok Sabha for having 
worked with me in a harmonious rela-
tionship and contributed to the growth 
of democracy, 

Freedom itself was won in a unique 
manner in our country from a mighty 
Empire by Pf!I8ceful means without 
shedding Ii single dTop of blood. We 




